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Mr. C. B.Sharma, Counsel for the applicant. 
Mr. Anupam Agarwal, Proxy Counsel for 
Mr. Y.K.Sharma, Counsel for respondents. 

Ld. Counsel for the applicant submits that the 
respondents have. complied with the directions issued in the 
OA. 

In view of the submissions made by the applicant, the 
contempt petition having become .infructuous, the C.P. is 
dism· d. Notice issued to the respondents is discharged. 

(Mrs.Ranjana Chowdhary 
Member (A) 

I .'A.am; 


